IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :07-12-2024

Date :

07.12.2024 |

ABLAPL- BISWARANJAN
01799/2024|07.12.2024 13641/2024 DALAT C. Order Dtd. 2024-12-04 BAIL-2
ABLAPL- SAROJ KUMAR
01800/2024|07.12.2024 13676/2024 DASH C. Order Dtd. 2024-12-05
COURT
CRLA- SUSANTA
01801/2024|07.12.2024 1169/2024 |KUMAR LENKA C. ggb 2 |Order Dtd. 2024-12-05
COURT
ABLAPL- JADUNATH
01802/202407.12.2024 13688/2024 |PRADHAN C. ggb 2 |Order Dtd. 2024-12-05 BAIL-2
COURT
ABLAPL- JADUNATH
01803/2024|07.12.2024 13701/2024 PRADHAN C. gib 2 |Order Dtd. 2024-12-05 BAIL-2
COURT
ABLAPL- JYOTISH
01804/2024|07.12.2024 13703/2024 [RANJAN DAS C. ggb 2 |Order Dtd. 2024-12-05
COURT
ABLAPL- SUVENDU
01805/2024|07.12.2024 12600/2024 [BARTK C. NO. 2 |Order Dtd. 2024-12-05
OLD
COURT
ABLAPL- JADUNATH
01806/2024|07.12.2024 13699/2024 PRADHAN C. gib 2 |Order Dtd. 2024-12-05 BAIL-1
COURT
ABLAPL- JADUNATH
01807/2024|07.12.2024 13689/2024 PRADHAN C. NO. 2 |Order Dtd. 2024-12-05
OLD
COURT
ABLAPL- SIBA PRASAD
01808/2024|07.12.2024 13633/2024 |SAHOO C. NO. 2 |Order Dtd. 2024-12-04
OLD
ABLAPL- COURT
01809/2024|07.12.2024 A. MOHANTY C. NO. 2 |Order Dtd. 2024-12-04
13634/2024
OLD
BLAPL.— COURT
01810/2024|07.12.2024 S. CHOUDHURY |C. NO. 2 |Order Dtd. 2024-12-04
5574/2024
OLD
BLAPL- COURT
01811/2024|07.12.2024 5821/2024 S. CHOUDHURY C. NO. 2 |Order Dtd. 2024-12-04 BAIL-1

OLD




ABLAPL-

COURT

01812/2024(07.12.2024 502070 . K. BEHERA NO. 2 |Order Dtd. 2024-12-05 BAIL-2
OLD
COURT
01815/202407.12.2024 (ABLAPL™ 1y Dasn NO. 2 |Order Dtd. 2024-12-04
9269/2024
OLD
BLAPL- COURT
01816/2024 |07.12.2024 JR BISWAL NO. 2 |Order Dtd. 2024-12-05
8839/2024
OLD
N COURT
01818/202407.12.2024 D SWAIN NO. 2 |order Dtd. 2024-12-05 BATL-1
8816/2024
OLD
BLAPL— COURT
01819/2024 07.12.2024 G SAHOO NO. 2 |Order Dtd. 2024-12-05
8939/2024
OLD
N COURT
01820/2024 07.12.2024 RK MALLICK NO. 2 |Order Dtd. 2024-12-05 BATL-2
8915/2024
OLD
N COURT
01821/2024 07.12.2024 SS BISWAL NO. 2 |Order Dtd. 2024-12-05
8837/2024
OLD
I COURT
01822/2024 07.12.2024 B SAHOO NO. 2 |Order Dtd. 2024-12-06
8545/2024
OLD
N COURT
01823/2024|07.12.2024 PK JENA NO. 2 |order Dtd. 2024-12-05
11983/2024
OLD
I COURT
01824/2024|07.12.2024 DP DASH NO. 2 |Order Dtd. 2024-12-05 BATL-2
10947/2024
OLD
I COURT
01825/2024 |07.12.2024 MR SAHOO NO. 2 |order Dtd. 2024-12-05
9047/2024
OLD
I COURT
01826/2024 07.12.2024 RK MALLICK NO. 2 |Order Dtd. 2024-12-05
11993/2024
OLD
I COURT
01827/2024 |07.12.2024 MD BISWAL NO. 2 |Order Dtd. 2024-12-04
10817/2024
OLD
— COURT
01829/2024 07.12.2024 T R DAS NO. |order Dtd. 2024-12-18
3823/2024 "
BLAPL— COURT
01830/2024(07.12.2024 0027 T R DAS Tg. Order Dtd. 2024-12-05
N COURT
01831/2024 |07.12.2024 T R DAS NO. |order Dtd. 2024-12-05
9079/2024 .
COURT
ABLAPL-
01832/2024(07.12.2024  [[Srgc > DP DASH Tg. Order Dtd. 2024-12-04
COURT
ABLAPL-
01833/2024 07.12.2024  [[5ree > o IsC BISWAL NO. |order Dtd. 2024-12-04
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ABLAPL-

COURT

01834/202407.12.2024  PoPE00" MK SWATN Tg. Order Dtd. 2024-12-04 ‘
COURT
CRLMC- BIBEKANANDA
01835/2024(07.12.2024 |5 00 e Tg. Order Dtd. 2025-01-21 ‘
ABLAPL- COURT
01836/2024 07.12.2024 DK BEHERA NO. |Order Dtd. 2024-12-04 BAIL-1
13594/2024 s
COURT
01838/2024 |07.12.2024 |CRLREV R B MISHRA NO. 2 |Order Dtd. 2024-12-04
693/2024
OLD
COURT
01839/202407.12.2024 ABLAPL™ 1o pariDA NO. 2 |Order Dtd. 2024-12-04
13604/2024
OLD
COURT
ABLAPL- BYOMAKESH
01840/2024 07.12.2024 B0t O NO. 2 |Order Dtd. 2024-12-04 ‘
OLD
S RAMESH COURT
01842/202407.12.2024  [[5og > [CHANDRA NO. 2 |Order Dtd. 2024-12-05
MAHARANA OLD
ABLAPL- COURT
01843/2024 07.12.2024 G SAHOO NO. 2 |Order Dtd. 2024-12-04 BATL-1
13597/2024
OLD
ABLAPL- COURT
01844/2024 07.12.2024 MN MOHANTY NO. 2 |Order Dtd. 2024-12-04
13600/2024
OLD
SLAPL RAMESH COURT
01845/202407.12.2024  [o0277 - |cHANDRA NO. 2 |Order Dtd. 2024-12-05
MAHARANA OLD
I COURT
01846/2024 |07.12.2024 A SAHOO NO. 2 |Order Dtd. 2024-12-04
4006/2024
OLD
COURT
CRLMC- BALARAM
01847/202407.12.2024  [JpeeCs - [BAAR Tg. Order Dtd. 2024-11-07 ‘
COURT |
WP (C) - SAROJ KU. o WRIT
01848/202407.12.2024 |1 O)° o SEROS Tg. Order Dtd. 2024-11-27 o NCHT ‘
COURT
ABLAPL- BALARAM
01849/2024(07.12.2024  [[opac > 2hels Tg. Order Dtd. 2024-12-04 ‘
COURT
01850/2024 (07.12.2024 |WEC(OAPC) =Io  oarH NO. |Order Dtd. 2024-11-27 OA Branch
210/2019 e
COURT
CRLMC- BISHNU
01852/202407.12.2024  [peecs o BISOY s Tg. Order Dtd. 2024-12-03 ‘
WPC (OAC) - COURT
01853/2024|07.12.2024 D.K PANDA NO. Order Dtd. 2024-11-27 OA Branch
2878/2014 .
01854/202407.12.2024 “BLAPL™ vomanTy ESURg Order Dtd. 2024-12-05 BATIL-2
12 13697/2024 . :

OLD




WPC (OAC) -

COURT

14

01855/2024(07.12.2024  [o-0 S0 " Ip.K PANDA  [C. NO. 2 lorder Dtd. 2024-11-27 oA Branch‘
OLD
COURT
ABLAPL- PRAKASH
01856/2024 07.12.2024 |0 o pasa|C gib 2 lorder Dtd. 2024-12-05 ‘
WPC (OAC) - COURT
01857/2024(07.12.2024 D.K PANDA  C. NO. 2 lorder Dtd. 2024-11-27 OA Branch
2059/2014
OLD
- COURT
01858/2024(07.12.2024 B R MOHANTY |C. NO. 2 |Order Dtd. 2024-12-03
4446/2024
OLD
WPC (OAC) - COURT
01859/2024(07.12.2024 D.K PANDA  |C. NO. 2 lorder Dtd. 2024-11-27 OA Branch
2058/2014
OLD
BLAPL— BIBHUTI COURT
01860/2024|07.12.2024 11981/2024 RANJAN C. NO. 2 |Order Dtd. 2024-12-05 BAIL-1
MOHANTY OLD
WPC (OAC) - COURT
01861/2024(07.12.2024 K.C PANDA  [C. NO. 2 lorder Dtd. 2024-11-27 OA Branch
2057/2014
OLD
WPC (OAC) - COURT
01862/2024(07.12.2024 D.K PANDA  C. NO. 2 lorder Dtd. 2024-11-27 OA Branch
2056/2014
OLD
WPC (OAC) - COURT
01863/2024(07.12.2024 D.K PANDA  C. NO. 2 lorder Dtd. 2024-11-27 OA Branch
2055/2014
OLD
COURT
WP (C) - o WRIT
01864/202407.12.2024 |g° )" B K PANDA  [C. ggb 2 lorder Dtd. 2024-12-03 o NCHg ‘
WPC (OAC) - COURT
01865/2024 07.12.2024 D.K PANDA  C. NO. 2 lorder Dtd. 2024-11-27 OA Branch
2054/2014
OLD
COURT
WPC (OAC) - |SAROJ KU. o
01866/202407.12.2024 2425/2014 |PARTDA C. NO. 2 |[Order Dtd. 2024-11-27 OA Branch‘
OLD
COURT
WP (C) - o WRIT
01867/202407.12.2024 |g° )" B K PANDA  [C. ggb 2 lorder Dtd. 2024-12-03 o NCHg ‘
COURT
We (C) - o WRIT
01868/2024 07.12.2024 |g-,')° B K PANDA  |C. NO. 2 |Order Dtd. 2024-12-03 A ‘
OLD
01869/2024 (07.12.2024 |"ACA- R.K c ESURT Order Dtd. 2024-12-05 iéigAL
T 586/2020 MOHAPATRA : . :
23 SEC.
S COURT
01870/202407.12.2024  [hc )7 |6 TRIPATHY [C. gg. Order Dtd. 2024-12-05
COURT
We (C) - o WRIT
01871/202407.12.2024 |1, /71" [P.K DASH c. TZ. Order Dtd. 2024-12-05 o CH 3 ‘
COURT
WP (C) - L WRIT
01872/2024(07.12.2024 |g-, )7 |B K PANDA  [C. NO. |Order Dtd. 2024-12-03 o eH_g ‘




COURT

01873/2024 07.12.2024 TE;E;;2024 P.K DASH TZ. Order Dtd. 2024-12-05 g?iECH_3
01874/202407.12.2024 [¢°5)° |p k paNDA %;?RT Order Dtd. 2024-12-03 N NCH-8
01875/2024 07.12.2024 ?iiig;2024 P.K DASH %;?RT Order Dtd. 2024-12-05 gii;CH_3
01876/2024(07.12.2024  [12{)° 18 % panDa §§?RT Order Dtd. 2024-12-03 N ANCH-8
01877/2024 (07.12.2024 ?iiié;zoz4 P.K DASH §§?RT Order Dtd. 2024-12-05 N NCH 3
01878/2024 (07.12.2024 §5§§}2022 B K PANDA %%?RT Order Dtd. 2024-12-03 giiECH_B
01879/2024 [07.12.2024 ?iigé;zoz4 P.K DASH §§?RT Order Dtd. 2024-12-05 o NCH 3
01880/2024 [07.12.2024 gs;z;;ozz B K DANDA §§?RT Order Dtd. 2024-12-03 gEiECH_B
01881/2024 (07.12.2024 ?iigi;2024 P.K DASH %%?RT Order Dtd. 2024-12-05 giiECH_3
01882/2024 07.12.2024 25§§>5022 B K PANDA §§?RT Order Dtd. 2024-12-03 giiECH—S
01883/2024 07.12.2024 ?iig;;2024 P.K DASH §§?RT Order Dtd. 2024-12-05 giiECH_3
01884/2024 (07.12.2024 ?i£§;;2024 P.K DASH %%?RT Order Dtd. 2024-12-05 giiECH_3
01885/2024 (07.12.2024 25£§>5022 B K PANDA §§?RT Order Dtd. 2024-12-03 giiECH—S
01886/2024 (07.12.2024 gs;z;;ozz B K DPANDA §§?RT Order Dtd. 2024-12-03 gii;CH_B
01887/2024(07.12.2024 [} ()" ls mounrana §§?RT Order Dtd. 2024-12-05 N ANCH 7
01888/2024(07.12.2024  [¢°1)° |5 x panDa §§?RT Order Dtd. 2024-12-03 e CH_g
01889/2024(07.12.2024  [;(0)°  lr.x marIK §§?RT Order Dtd. 2024-12-05 N ANCH- 7
01890/2024 [07.12.2024 25£§>5022 B K PANDA ES?RT Order Dtd. 2024-12-03 gii;CH_S
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COURT

WP (C) - i WRIT
01891/202407.12.2024  |o- o/, |B K PANDA gg. Order Dtd. 2024-12-03 BRANCH-8
— COURT
01892/2024|07.12.2024 H. K. PATRA NO. Order Dtd. 2024-12-05 BAIL-2
8941/2024 20
COURT
WA- WRIT
01893/202407.12.2024 |, o 0 , [B.K PATI 28. Order Dtd. 2024-12-06 ADDEAL
COURT
WP (C) - o WRIT
01895/2024|07.12.2024 9716/2022 B K PANDA 28. Order Dtd. 2024-12-03 BRANCH-8
— SANTOSH COURT
01896/202407.12.2024  [o00 ), |[KUMAR NO. |0rder Dtd. 2024-12-05
MAHANTY 20
WP (C) - COURT
01897/2024|07.12.2024 29521/2024 B.R SENAPATI 28. Order Dtd. 2024-12-06
BLAPL— SANTOSH COURT
01898/202407.12.2024 |00 ), |[KUMAR NO. |0rder Dtd. 2024-12-05
MAHANTY 20
COURT
BLAPL- SANJIB KUMAR
01899/2024(07.12.2024 |,/ 00, |ouananeo ggb 2 |order Dtd. 2024-12-05 BAIL-1
COURT
WP (C) - BHARAT o
01900/2024(07.12.2024 |50 70 000y [arumra NO. 2 |0rder Dtd. 2024-12-04
OLD
COURT
WP (C) - o WRIT
01901/2024|07.12.2024 9715/2022 B K PANDA NO. 2 |Order Dtd. 2024-12-03 BRANCH-8
OLD
COURT
ABLAPL-  |A. K.
01902/202407.12.2024 10000 [ 0 ludmanTy ggb 2 |order Dtd. 2024-12-04 BAIL-1
COURT
WP (C) - PRADEEP KU il
01903/2024(07.12.2024 | ooocs 000y [oamy NO. 2 |0rder Dtd. 2024-12-04
OLD
COURT
WP (C) - o WRIT
01904/2024|07.12.2024 9713/2022 B K PANDA ggb 2 |Order Dtd. 2024-12-03 BRANCH-8
ABLAPL- COURT
01905/2024|07.12.2024 S. CHOUDHURY NO. 2 |Order Dtd. 2024-12-04
13591/2024
OLD
COURT
WP (C) - PRADEEP KU il
01906/2024|07.12.2024 29174/2024 RATH NO. 2 |Order Dtd. 2024-12-04
OLD
COURT
WP (C) - o WRIT
01907/2024|07.12.2024 9711/2022 B K PANDA ggb 2 |Order Dtd. 2024-12-03 BRANCH-8
COURT
WP (C) - o WRIT
01908/2024|07.12.2024 6864/2024 SUMANTA DAS NO. 2 |Order Dtd. 2024-12-03 BRANCH-2
OLD
COURT
WP (C) - o WRIT
01909/2024|07.12.2024 9711 /2022 P N NAYAK NO. 2 |Order Dtd. 2024-12-03 BRANCH-8

OLD




ABLAPL-

JADUNATH

COURT

01910/2024(07.12.2024 oo I NO. 2 lorder Dtd. 2024-12-04 BATL-2 ‘
OLD
COURT
WP (C) - L WRIT
01911/2024(07.12.2024 1o 707 I R panDa gib 2 lorder Dtd. 2024-12-02 o CHD ‘
MACA COURT MISC.
01913/2024(07.12.2024 GAYATRI DAS NO. |order Dtd. 2024-12-05 APPEAL
650/2010
25 SEC.
COURT
CRLMC-
01914/2024(07.12.2024 R. K. BARIK NO. |Order Dtd. 2024-12-03
3860/2024 "
WRIT
01915/2024 |07.12.2024 |"E(C)~ S DAS ESURT Order Dtd. 9999-12-31 BRANCH
. . 29954/2024 25' . (DIVISION
BENCH-2)
CRLMC— PABITRA COURT
01916/202407.12.2024 | /op > [KUMAR NO. |Order Dtd. 2024-12-03
MOHANTY 25
COURT
WP (C) - o WRIT
01917/202407.12.2024  [g¢ 2)° . [B.K. SWAIN gg. Order Dtd. 2024-12-03 o NCHLS ‘
COURT
WP (C) - L WRIT
01918/202407.12.2024  [op =)° |p samMaL gg. Order Dtd. 2024-12-03 o CHos ‘
COURT
CRLMC- MANOJ KUMAR
01919/2024 07.12.2024  [[oeon - O gg. Order Dtd. 2024-12-05 ‘
COURT
WP (C) - o WRIT
01920/202407.12.2024  [go &)° o |B.K. SWAIN gg. Order Dtd. 2024-12-03 o NCH4 ‘
COURT
WP (C) - L WRIT
01921/2024(07.12.2024  |go, ) . [DILLIP SAMAL gg. Order Dtd. 2024-12-03 o CH4 ‘
WRIT
01922/2024 |07.12.2024 |WE(C)~ S GUPTA EgURT Order Dtd. 2024-12-06 BRANCH
1z 290759/2024 o : (DIVISION
BENCH-1)
PABITRA |
WP (C) - COURT WRIT
01923/2024(07.12.2024 KUMAR Order Dtd. 2024-12-05
30400/2024 || T8N NO. 6 BRANCH-5 ‘
WP (C) - COURT o
01924/202407.12.2024  [yc ) |B R SENAPATI FoORT lorder ptd. 2024-12-06 ‘
WRIT
WP (C) - COURT L BRANCH
01926/2024(07.12.2024 |50 07 |s. PRADHAN FoURE lorder ptd. 2024-12-06 oTvISTON
BENCH-2)
WP (C) - COURT L WRIT
01928/2024(07.12.2024 |50 )7 |p. sAHOO FoURE lorder ptd. 2024-12-06 o NCHo 6 ‘
WRIT
We (C) - COURT o
01929/2024(07.12.2024 |30 007 S, R. PARIDA FoURe lorder Dtd. 2024-12-06 BRANCH ‘

(DIVISION




IBENCH-2)

OLD

WRIT
COURT
WP (C) - P. K. BRANCH
01930/2024(07.12.2024 30020 0004 hiduanTy gg. Order Dtd. 2025-01-30 (DIVISION
BENCH-1)
WRIT
COURT
WP (C) - P. K. o BRANCH
01933/202407.12.2024 S 0eoe o000 hduanTy gg. Order Dtd. 2024-02-22 (DIVISION
BENCH-3)
COURT
WP (C) - H. K. o
01934/202407.12.2024 0000 0004 luonANTA gg. Order Dtd. 2024-12-06
WP (C) COURT
01935/2024|07.12.2024  |Jocc0 0o, |S. PRADHAN gg. Order Dtd. 2024-12-06
WP (C) - COURT
01936/2024(07.12.2024 |30 qeb 0o, [P. K. JENA gg. Order Dtd. 2025-03-03
COURT
WP (C) - o WRIT
01937/2024(07.12.2024 | J0a0e 505, |- P. KAR gg. Order Dtd. 2025-02-24 BRANCH-6 ‘
WP (C) - COURT
01938/2024(07.12.2024 |50 o0 00, [P+ K. PATRA gg. Order Dtd. 2024-12-05
WP (C) - COURT
01941/2024(07.12.2024  |30,,5 /505, [P~ BEHERA gg. Order Dtd. 2025-02-11
COURT
WP (C) - o WRIT
01942/2024|07.12.2024 |3, 00 5054 [P K SAHOO gg. Order Dtd. 2024-12-05 BRANCH-2 ‘
COURT
CRLMC-
01944/2024(07.12.2024 M. R. BARIK NO. 2 |0rder Dtd. 2024-12-05
3661/2024
OLD
COURT
CRLMC- SUVENDU
01946/2024(07.12.2024 |0 00 |oanrk NO. 2 |0rder Dtd. 2024-12-05
OLD
COURT
CRLMC- MANOJ KUMAR
01947/2024|07.12.2024 |0/ 000 |oane NO. 2 |order Dtd. 2024-12-05
OLD
COURT
CRLMC- AMLAN SHAKTI
01949/202407.12.2024 | /' 00000 oayt, NO. 2 order Dtd. 2024-12-03 ‘
OLD
COURT
CRLMC- BINDU SAGAR
01950/202407.12.2024 |, 0007 000 |t NO. 2 Oorder Dtd. 2024-12-02
OLD
CRLMC— COURT
01951/2024(07.12.2024 C. R. KAR NO. 2 |order Dtd. 2024-12-03
3862/2024
OLD
CRLMC- SANTOSH COURT
01953/202407.12.2024 |07, |[KUMAR NO. 2 order Dtd. 2024-12-03
MAHANTY OLD
CRIMO- COURT
01954/2024107.12.2024 |2 00~ 0o, |S. CHOUDHURY NO. 2 |order Dtd. 2024-12-03




CRLMC- SANTOSH COURT
01955/2024(07.12.2024 |, ' o, [KUMAR NO. 2 |0rder Dtd. 2024-12-03
MAHANTY OLD
WP () - COURT
01956/2024|07.12.2024 |, o0 000, M. K. SWAIN ?Z. Order Dtd. 2025-01-10
CRIMO- COURT
01957/2024 (07.12.2024 D. MOHAPATRA NO. |0rder Dtd. 2024-12-03
3853/2024 14
WP (C) - COURT
01958/2024(07.12.2024  |,goo0 00, M. M. NAYAK Tz. Order Dtd. 2024-12-06
COURT
BLAPL- AMLAN SHAKTI
01959/2024(07.12.2024 | 7"0o 0004 [oavr Tz. Order Dtd. 2024-12-05 BAIL-1
WP (C) - COURT
01960/2024(07.12.2024 ;o 2 o, M. M. NAYAK ?2' Order Dtd. 2024-12-06
WP (C) - COURT
01962/2024(07.12.2024 |00/ c 00, M. M. NAYAK ?Z. Order Dtd. 2024-12-09
COURT
BLAPL- JADUNATH
01963/2024(07.12.2024 |70’ 00y [opnpuan Tz. Order Dtd. 2024-12-05 BAIL-1
CRLMC- COURT
01964/2024(07.12.2024 S. CHOUDHURY NO. |0rder Dtd. 2024-12-03
3859/2024 "
COURT
CRLMC- BINDU SAGAR
01965/2024(07.12.2024 |20, 0 000 |oia g ?g. Order Dtd. 2024-11-07
COURT
CRLMC- JIBANA NANDA CRIMINAL
01966/2024(07.12.2024 |7/ 0070 00 |onrTr ggb 2 |order Dtd. 2024-12-03 MISC
WP (C) - ASHIS KUMAR COURT o WRIT
01967/2024(07.12.2024 | o00e 000, luTsnma No. ¢ |Order Dtd. 2024-12-17 BRANCH-2
WP (C) - JYOTI RANJAN COURT o
01968/2024(07.12.2024 oot 000, lsanoo No. ¢ |0rder Dtd. 2024-12-05
WP (C) - COURT o
01969/2024|07.12.2024 |, o) 0o, [SANJIB RAY No. g |0rder Dtd. 2024-12-05
COURT
WP (C) - L. K. o
01971/2024(07.12.2024 |, 00 0004 [oRapHAN Tg. Order Dtd. 2024-12-04
COURT
WP (C) - DILLIP KUMAR o
01972/2024|07.12.2024 |0y 000y | oo Tg. Order Dtd. 2024-12-05
COURT
WP (C) - o WRIT
01974/2024|07.12.2024 |00 n0,, M. R. BARIK Tg. Order Dtd. 2024-12-05 BRANCH-2
COURT
WP (C) - SARAT KUMAR o
01975/2024(07.12.2024 | ccm) 00y [opapuan Tg. Order Dtd. 2024-12-05
WP (C) - SARAT KUMAR COURT
01976/2024(07.12.2024 |5 ooc 00y [opapuan No.  |order Dtd. 2024-12-05
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COURT
WP (C) - SARAT KUMAR o
01977/2024(07.12.2024 | 000 00y [onnbaan Tg. Order Dtd. 2024-12-05
COURT
WP (C) - GIRISH KUMAR o WRIT
01979/202407.12.2024 |, cocc 000, |SunDARAY Tg. Order Dtd. 2024-12-05 BRANCH-S
WP (C) - COURT
01980/202407.12.2024  |,coo0 00, [B. R. SETH Tg. Order Dtd. 2024-12-03
COURT
WP (C) - S. R. o
01981/2024(07.12.2024 |5 o0 00y |or moNaTK Ti. Order Dtd. 2024-12-05
WP (C) - COURT
01982/2024|07.12.2024 |,/ o000, [P+ C. DAS Tz. Order Dtd. 2024-12-04
COURT
CRLMP- SNEHASISH
01983/2024(07.12.2024  |[ .70 0 |oumea Ti. Order Dtd. 2024-12-05
COURT
CRLMP-
01985/2024 (07.12.2024 M. R. PADHI NO. |0rder Dtd. 2024-12-05
1618/2024 17
COURT
CRLMP- MRUTYUNJAY
01987/202407.12.2024 |0 00 luomanTy TS. Order Dtd. 2024-12-05
CRIMP- COURT
01988/2024 (07.12.2024 R. SAHOO NO. |0rder Dtd. 2024-12-05
1628/2024 17
COURT
WP (C) - RASHMI o
01990/2024107.12.2024 | ;0 20 000, |oaNgAN DAS TS. Order Dtd. 2024-12-02
COURT
WP (C) - TRILOCHAN o
01991/2024|07.12.2024 | 020 000y o TS. Order Dtd. 2024-12-02
COURT
WP (C) - ASHUTOSH o
01992/2024(07.12.2024 |5 0000000 luonaNTY 28. Order Dtd. 2024-12-05
COURT
WP (C) - SUSANTA o WRIT
01993/2024(07.12.2024 |30 20 1500, |xoMaR LENKA 28. Order Dtd. 2024-12-04 BRANCH-8
BRAJA COURT
WP (C) - o WRIT
01994/202407.12.2024 |50, 20,0, , KISHORE NO. |0rder Dtd. 2024-12-04 BRANCH-1
SINGH 20
WP (C) - BRAJA COURT
01997/202407.12.2024 |0, 5c 0., [KISHORE NO. |0rder Dtd. 2024-12-04
SINGH 20
WP (C) - BRAJA COURT gii;CH
01998/2024/07.12.2024 |50, 000, gizggRE 28. Order Dtd. 2024-12-04 (DIVISION
BENCH-3)
COURT
CRLMC-
01999/2024(07.12.2024 P. PARIDA NO. |0rder Dtd. 2024-12-03
3851/2024 20




TRPCRL-

COURT

02000/202407.12.2024  [(ZVCR0 |p. K. MISHRA gg. Order Dtd. 2024-12-05
COURT
02001/202407.12.2024 (CREREV= 5 ¢ paNDA NO. 2 |Order Dtd. 2024-12-04
694/2024
OLD
COURT
02002/2024(07.12.2024 | TRECRL= Iy " pag NO. 2 |Order Dtd. 2024-12-06
81/2024
OLD
CRLREV- COURT
02003/2024 07.12.2024 SARADA NAYAK NO. 2 |Order Dtd. 2024-12-04
696/2024
OLD
COURT
02004/202407.12.2024 | TRPCRL= |5 b kAR NO. |order Dtd. 2025-01-06
87/2024 P
COURT
02005/2024(07.12.2024 | TRECRL=  lyauro1sm NO. |Order Dtd. 2024-12-05
91/2024 P
N COURT
02006/2024 07.12.2024 M MOHANTY NO. |Order Dtd. 2024-12-06
9565/2024 P
R (C) - COURT
02007/2024 07.12.2024 D. P. SWAIN NO. |Order Dtd. 2024-12-05
311/2024 P
N COURT
02008/2024 07.12.2024 PK MOHANTY NO. |Order Dtd. 2024-12-06 BATL-2
12040/2024 "
R () - COURT
02010/2024 |07.12.2024 M. MOHANTY NO. |order Dtd. 2025-01-13
387/2024 P
I COURT
02011/2024 07.12.2024 28707 MR SAHOO §2. Order Dtd. 2024-12-06
COURT
WP (C) - L WRIT
02013/202407.12.2024 |50 12 A, K. MISHRA Tg. Order Dtd. 2024-12-16 ]
COURT
02014/2024(07.12.2024 | PLAPLT N SAHOO NO. |order Dtd. 2024-12-06
12 12058/2024 e .
CRLREV- COURT
02015/2024 |07.12.2024 SARADA NAYAK NO. 2 |Order Dtd. 2024-12-04
692/2024
OLD
COURT
WP (C) - L WRIT
02016/2024(07.12.2024 30007 A, K. MISHRA Tg. Order Dtd. 2024-12-16 o CH4
N COURT
02017/2024|07.12.2024 DP DASH NO. |Order Dtd. 2024-12-06 BATL-1
10608/2024 P
COURT
CRLMC- R. K.
02018/2024(07.12.2024 |50 o 1 B Tg. Order Dtd. 2024-12-03
BLAPL— COURT
02019/2024 07.12.2024 22707 Isp MOHAPATRA NO. |Order Dtd. 2024-12-05
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CRLMC-

JYOTI

COURT

02021/2024 07.12.2024  |S0L0CE 1 kAR Tg. Order Dtd. 2024-12-03
BLAPL— COURT
02022/2024(07.12.2024 S 007 [BP TANGA Tg. Order Dtd. 2024-12-06
COURT
BLAPL-
02023/2024|07.12.2024 B SAHOO NO. |order Dtd. 2024-12-06
8129/2024 s
COURT
CRLMC- BIJAY LAXMI
02024/2024(07.12.2024  [S770C7 SR Tg. Order Dtd. 2024-12-02
CRLMC- COURT
02026/2024 07.12.2024 G. JAYASINGH NO. |Order Dtd. 2024-12-02
3718/2024 0
I COURT
02030/2024 07.12.2024 D. MITRA NO. |Order Dtd. 2024-12-06
201/2024 s
CRLMA- COURT
02031/2024 07.12.2024 D. MITRA NO. |Order Dtd. 2024-12-06
202/2024 0
P () - COURT
02032/2024 07.12.2024 [0 107 IN. SINGH Tg. Order Dtd. 2024-12-13
COURT
CRLMA- P. K.
02033/2024(07.12.2024  (TehAe 2 K Tg' Order Dtd. 2024-12-06
I COURT
02034/202407.12.2024  [SUB2L - MD BISWAL TS. Order Dtd. 2024-12-06
I COURT
02035/2024 |07.12.2024 M D BISWAL NO. |Order Dtd. 2024-12-06 BATL-1
9820/2024 "
COURT
BLAPL- NIRANJAN
02036/2024 07.12.2024 SRR RIES TS. Order Dtd. 2024-11-26
COURT
WP (C) - o WRIT
02037/202407.12.2024 17 507 . pas TS. Order Dtd. 2024-11-19 o NCH- 6
02038/2024(07.12.2024 | PPAPL™ M DAS ESURT Order Dtd. 2024-12-06
12 11803/2024 > :
BLAPL— COURT
02040/2024(07.12.2024 | 5827 [RK BARIK TS. Order Dtd. 2024-12-06
N COURT
02041/2024|07.12.2024 MR SAHOO NO. |Order Dtd. 2024-12-06 BAIL-2
9842/2024 0
N COURT
02042/2024 07.12.2024 MR SAHOO NO. |order Dtd. 2024-12-06 BATL-2
9841/2024 0
BLAPL— COURT
02043/2024 07.12.2024  [0-20L7 MR SAHOO NO. |order Dtd. 2024-12-06 BATL-2

17




BLAPL-

COURT

02044/2024|07.12.2024 9833/2024 MR SAHOO Tg. Order Dtd. 2024-12-06
BLADL— COURT
02045/2024|07.12.2024 R.K.BARIK NO. Order Dtd. 2024-12-05
9526/2024 19
ABLAPL- COURT
02046/2024(07.12.2024 DK MALLICK NO. |0rder Dtd. 2024-12-06
13789/2024 17
ABLAPL- COURT
02050/202407.12.2024 6474/2023 B R DALAI NO. 2 Order Dtd. 2023-08-09 BAIL-2
WP (C) - COURT o WRIT
02053/2024|07.12.2024 30470/2024 P R SWAIN NO. 2 Order Dtd. 2024-12-05 BRANCH-3 ‘
WP (C) - COURT
02054/2024|07.12.2024 30449/2024 R K DEHURY gg. Order Dtd. 2025-02-11
WP (C) - COURT
02055/2024|07.12.2024 28912/2024 A K SWAIN gg. Order Dtd. 2024-12-05
WRIT
02056/2024 07.12.2024 |"E{5)~ B C PANDA ESURT Order Dtd. 2024-12-05 BRANCH
e 30039/2024 23 : (DIVISION
BENCH-3)
COURT
WP (C) - o WRIT
02057/2024|07.12.2024 30477/2024 P. R. SWAIN 22. Order Dtd. 2024-12-05 BRANCH-3 ‘
COURT
WP (C) - o WRIT
02058/2024|07.12.2024 30499/2024 P. R. SWAIN gg. Order Dtd. 2024-12-05 BRANCH-2 ‘
COURT
WP (C) - HIMANSHU o WRIT
02059/2024|07.12.2024 30000/2024 KUMR BHOL gg. Order Dtd. 2024-12-05 BRANCH-3 ‘
WRIT
COURT
WP (C) - SUSANTA o BRANCH
02060/2024|07.12.2024 30367/2024 KUMAR LENKA gg. Order Dtd. 2024-12-05 (DIVISION
BENCH-1)
COURT
WP (C) - HIMANSHU o
02061/2024|07.12.2024 30519/2024 |KUMR BHOL gg. Order Dtd. 2024-12-05
COURT
WP (C) - o WRIT
02062/2024|07.12.2024 30542/2024 B K PARDHI gg. Order Dtd. 2024-12-05 BRANCH- 4 ‘
COURT
WP (C) - HIMANSHU
02063/2024|07.12.2024 30525/2024 |KUMR BHOL gg. Order Dtd. 2025-12-05
COURT
WP (C) - o WRIT
02064/2024|07.12.2024 30542/2024 P K DASH gg. Order Dtd. 2024-12-05 BRANCH-4 ‘
COURT
WP (C) - o WRIT
02065/2024|07.12.2024 30534/2024 P. R. SWAIN gg. Order Dtd. 2024-12-05 BRANCH-8 ‘
WP (C) - COURT o WRIT
02066/2024|07.12.2024 30464/2024 J D MUDULI NO. Order Dtd. 2025-02-11 BRANCH- 4
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COURT
WP (C) - o WRIT
02067/2024|07.12.2024 30543/2024 P. R. SWAIN [C. gg. Order Dtd. 2024-12-05 BRANCH-4 ‘
COURT
WP (C) - o WRIT
02068/2024|07.12.2024 30407/2024 R K DEHURY [C. gg. Order Dtd. 2024-12-05 BRANCH-3 ‘
COURT
WP (C) - o WRIT
02069/2024|07.12.2024 30501/2024 P. R. SWAIN [C. gg. Order Dtd. 2024-12-05 BRANCH-?2 ‘
WP (C) - COURT
02070/2024|07.12.2024 30459/2024 P R SWAIN C. gg. Order Dtd. 2024-12-05
e (C) - HEMANTA COURT
02071/202407.12.2024 |30, 25 0, [KUMAR C. NO. |Order Dtd. 2024-12-05
MOHANTA 23
COURT
WP (C) - o WRIT
02072/2024|07.12.2024 30467/2024 P R SWAIN C. gg. Order Dtd. 2024-12-05 BRANCH-7 ‘
e (C) HEMANTA COURT
02073/202407.12.2024 |30, 25 o0, [KUMAR C. NO. |Order Dtd. 2024-12-05
MOHANTA 23
COURT
WP (C) - o WRIT
02074/2024(07.12.2024  |30,c0 h0,, [P R. SWAIN (C. gg. Order Dtd. 2024-12-05 BRANCH-1 ‘
COURT
ABLAPL-  |SANJIB KUMAR
02077/2024|07.12.2024 13743/2024 BHANJADEO C. gg. Order Dtd. 2024-12-06
COURT
ABLAPL- | PRASANT
02078/2024|07.12.2024 13747/2024 KUMAR BARIK C. gg. Order Dtd. 2024-12-06
COURT
ABLAPL-  |SRINIBASH
02080/202407.12.2024 7000 0 10y C. gg. Order Dtd. 2024-12-06 BAIL-1 ‘
COURT
ABLAPL-  |SRINIBASH
02081/202407.12.2024 |7 200 0 10y C. gg. Order Dtd. 2024-12-06 BAIL-2 ‘
COURT |
ABLAPL-  R. K.
02082/2024|07.12.2024 13742/2024 |SARANGI C. gg. Order Dtd. 2024-12-06
COURT
ABLAPL-  |HIMANSHU
02084/2024|07.12.2024 13739/2024 KUMR BHOL C. gg. Order Dtd. 2024-12-06
ABLAPL- COURT
02085/2024|07.12.2024 BIKAS SWAIN |C. NO. 2 |Order Dtd. 2024-12-06
13757/2024
OLD
ABLAPL- COURT
02086/2024|07.12.2024 H. K. PATRA |C. NO. 2 |Order Dtd. 2024-12-06
13780/2024
OLD
ABLAPL- COURT
02088/2024|07.12.2024 H. K. PATRA [C. NO. 2 |Order Dtd. 2024-12-06 BAIL-2
13363/2024
OLD
02089/2024(07.12.2024  [WP(C) - [HIMANSHU C. (COURT |Order Dtd. 2024-12-06 WRIT




30545/2024 KUMR BHOL NO. BRANCH-8
23
WP (C) COURT
02090/2024(07.12.2024  |30cc) 505, B~ R SWAIN [C. gg. Order Dtd. 2024-12-06
COURT
WP (C) - HIMANSHU o WRIT
02091/2024107.12.2024 S co0 000, beuvr Bron  |C- 22. Order Dtd. 2024-12-06 ERANCH-4
COURT
WP (C) - HIMANSHU o WRIT
02092/2024107.12.2024  |5oo70 000, beovr oL |C- gg. Order Dtd. 2024-12-06 ERANCH-4
COURT
ABLAPL-  |JADUNATH
02093/2024(07.12.2024  |J30cg’ ooy [pn e C. gg. Order Dtd. 2024-12-06
COURT
BLAPL- DEBASHREE
02094/202407.12.2024 |20 0 0oy |Danon C. gg. Order Dtd. 2024-12-06 BAIL-1
COURT
BLAPL- AMLAN SHAKTI
02096/202407.12.2024 |00 o (DT C. gg. Order Dtd. 2024-12-06
COURT
BLAPL- AMLAN SHAKTI
02097/202407.12.2024 20" 00y (oAbt C. gg. Order Dtd. 2024-12-06
COURT
ABLAPL-  |MANOJ KUMAR
02098/202407.12.2024 |50 o |0 es C. NO. 2 |Order Dtd. 2024-12-06 BAIL-1
OLD
COURT
ABLAPL-  |MANOJ KUMAR
02099/202407.12.2024 |70 0 o s C. NO. 2 |Order Dtd. 2024-12-06 BAIL-1
OLD
BLADL— COURT
02100/2024 (07.12.2024 H. K. PATRA [C. NO. 2 |order Dtd. 2024-12-05
9523/2024
OLD
WP (C) COURT
02101/2024(07.12.2024 H. K. BHOL [C. NO. 2 |Order Dtd. 2024-11-19
27205/2024
OLD
ABLAPL- COURT
02102/2024(07.12.2024 PRATAP SAHOO C. NO. 2 |Order Dtd. 2024-12-05
614/2024
OLD
COURT
ABLAPL-  |BINDU SAGAR
02103/202407.12.2024 50000 00, |y C. NO. 2 |order Dtd. 2024-12-05
OLD
COURT
BLAPL- CHITTA
02104/2024(07.12.2024 |0 o [N sany (S ggb 2 [order Dtd. 2024-12-06
ABLAPL- COURT
02105/2024(07.12.2024 SAMIR BARIK [C. NO. 2 |Order Dtd. 2024-12-18
13292/2024
OLD
COURT
ABLAPL-  [R. K.
02106/202407.12.2024  [[5000 0 00 bt lok C. NO. 2 |order Dtd. 2024-12-06
OLD
COURT
ABLAPL-  [R. K.
02107/2024(07.12.2024 750070 o bt oy C. NO. 2 |order Dtd. 2024-12-06

OLD




ABLAPL- PRAKASH COURT
02108/2024(07.12.2024  75-80°  cHANDRA c. NO. 2 |Order Dtd. 2024-12-06
MISHRA OLD
ABLAPL— PABITRA COURT
02109/2024(07.12.2024 722200 | IKUMAR C. NO. 2 lorder Dtd. 2024-12-06 BATL-2
MOHANTY OLD
COURT
ABLAPL- RAMAKANT
02110/2024(07.12.2024  [1ooeir oy C. NO. 2 |Order Dtd. 2024-12-06
OLD
. COURT
02111/2024(07.12.2024 S NAYAK C. NO. 2 lorder Dtd. 2024-12-02
528/2024
OLD
ABLAPL- COURT
02112/2024(07.12.2024 BISWAJIT DAS [C. NO. 2 lorder Dtd. 2024-12-05
13666/2024
OLD
COURT
ABLAPL- PRADEEP
02113/2024(07.12.2024 oo cls e s [C: ggb 2 lorder Dtd. 2024-12-06
ABLAPL- COURT
02114/2024(07.12.2024 BISWAJIT DAS [C. NO. 2 lorder Dtd. 2024-12-05
13707/2024
OLD
ABLAPL- COURT
02115/2024(07.12.2024 KSHITISH c. NO. 2 lorder Dtd. 2024-12-06 BATL-2
13769/2024
OLD
COURT
ABLAPL- ABINASH
02116/2024(07.12.2024 1ot oy c. ggb 2 lorder Dtd. 2024-12-06
ABLAPL- COURT
02117/2024 07.12.2024 P. PRADHAN |C. NO. 2 |order Dtd. 2024-12-06
13785/2024
OLD
. COURT MISC.
02118/2024 07.12.2024 S NAYAK c. NO. 2 lorder Dtd. 2024-12-02 APPEAL
50/2024
OLD SEC.
COURT
02119/2024(07.12.2024 (ABLAPL™ o sinmA |C. NO. 2 lorder Dtd. 2024-12-06
13722/2024
OLD
MISC.
02120/202407.12.2024 RO~ S NAYAK c. COURT | der Dtd. 2024-11-21 APPEAL
302/2024 NO. 6
SEC.
BICHITRA
02121/2024(07.12.2024 ??%2532024 NARAYANA C. ;gURZ Order Dtd. 2024-12-06
SATAPATHY .
ABLAPL- DEBENDRA COURT
02122/2024(07.12.2024  [[3-o0 2 C. FoURe lorder Dtd. 2024-12-06
ABLAPL- COURT
02123/2024(07.12.2024  7o-207 M. R. SAHOO [C. Fo e lorder ptd. 2024-12-06
ABLAPL- MANAS RANJAN COURT
02124/202407.12.2024 15000 e C. o G [order Dtd. 2024-12-06
ABLAPL- MANAS RANJAN COURT
02125/2024 07.12.2024 | 1ooo s on c o NG [order Dtd. 2024-12-06 BATL-1
ABLAPL- BYOMAKESH COURT
02126/202407.12.2024 | e C. o e [order Dtd. 2024-12-06 BATL-1
02127/2024|07.12.2024 |ABLAPL- 'BYOMAKESH C. (COURT |Order Dtd. 2024-12-06




113725/2024 [TRIPATHY NO. 6
ABLAPL-  |BYOMAKESH COURT
02128/202407.12.2024 |30 o | e pATHY C. No. ¢ [order Dtd. 2024-12-06
ABLAPL-  |SAROJ KUMAR COURT
02129/2024(07.12.2024 |20 0 o oAy C. N6, ¢ [order Dtd. 2024-12-06
ABLAPL-  |PRAKASH COURT
02130/202407.12.2024  [3270 o 1 vaR gENA  |C- No. ¢ order Dtd. 2023-12-20 BAIL-2
ABLAPL- COURT
02131/202407.12.2024 J. P. BEHERA C. NO. 2 [order Dtd. 2024-12-06
13782/2024
OLD
COURT
ABLAPL-  DIBAKAR
02132/2024(07.12.2024 [0 s C. NO. 2 [order Dtd. 2024-12-06 BATL-1
OLD
COURT
ABLAPL-  |SOUMYA
02133/2024(07.12.2024 /0000 | patuT pas C- ggb 2 |order Dtd. 2024-12-06
ABLAPL- COURT
02134/202407.12.2024 RANJAN DAS |C. NO. 2 [order Dtd. 2024-12-06 BATL-1
13724/2024
OLD
ABLAPL- COURT
02135/202407.12.2024 SARADA NAYAK C. NO. 2 [order Dtd. 2024-12-13 BATL-1
13771/2024
OLD
COURT
ABLAPL-  |PRAKASH
02136/2024(07.12.2024 /200" 0 0 iy ana C- ggb 2 |order Dtd. 2024-12-06
COURT
02137/2024(07.12.2024 °SLAPL- I k. gEwa  [c. NO. 2 |order Dtd. 2024-12-06
13784/2024
OLD
ABLAPL- COURT
02138/202407.12.2024 P. PARIDA  [C. NO. 2 [order Dtd. 2024-12-06
13786/2024
OLD
ABLAPL- COURT
02139/202407.12.2024 P. PARIDA  [C. NO. 2 [order Dtd. 2024-12-06
13759/2024
OLD
COURT
ABLAPL-  |MANOJ KUMAR
02140/2024 (07.12.2024  [[2000 D o Ty C. NO. 2 [order Dtd. 2024-12-06
OLD
COURT
ABLAPL-  |MANOJ KUMAR
02141/2024(07.12.2024 [0S0 o) oy C. NO. 2 [order Dtd. 2024-12-06
OLD
COURT
ABLAPL-  |PRAMOD KUMAR
02142/2024(07.12.2024 /oS00 o o C. NO. 2 [order Dtd. 2024-12-06 BATL-1
OLD
COURT
ABLAPL-  |B. N.
02143/202407.12.2024 (15200 4 lsaRANGT C. NO. 2 [order Dtd. 2024-12-06
OLD
COURT
ABLAPL-  |B. N.
02144/2024(07.12.2024 (100 | Gl C. NO. 2 [order Dtd. 2024-12-06
OLD
ABLAPL- COURT
02145/202407.12.2024 R. K. BARIK |C. NO. 2 [order Dtd. 2024-12-05
13696/2024 oLh




ABLAPL- COURT
02146/202407.12.2024 A. K. NAYAK [C. NO. 2 |Order Dtd. 2024-12-06 BAIL-2
13400/2024
OLD
ABLAPL— SANTOSH COURT
02147/202407.12.2024  [[500 "0 |CHANDRA C. NO. 2 |Order Dtd. 2024-12-05
ATABUDHI OLD
BLAPT— M/S SANTOSH COURT
02148/2024(07.12.2024 | ="\, |CHANDRA C. NO. 2 |Order Dtd. 2024-12-04
ATABUDHI OLD
— M/S. SANTOSH COURT
02149/202407.12.2024 |00 -, |CHANDRA C. NO. 2 |Order Dtd. 2024-12-04
ATABUDHI OLD
ABLAPL- COURT
02150/2024(07.12.2024 BISWAJIT DAS|C. NO. 2 lOrder Dtd. 2024-12-06 BAIL-1
13736/2024
OLD
ABLAPL- SANTOSH COURT
02151/2024(07.12.2024 [, 0 [l rour [ No. 5 |Order Dtd. 2024-08-09 BAIL-2
ABLAPL- COURT
02152/2024(07.12.2024 [T/ o, [B. K. BAL  [C. No. 5 |Order Dtd. 2024-12-05
ABLAPL- MANAS RANJAN COURT
02153/202407.12.2024 3700070 | oo c No. o Order Dtd. 2024-12-05
WP (C) - COURT ol WRIT
02154/2024(07.12.2024 | c7o7" 0 [P BEHERA C. No. ¢ |order Dtd. 2024-09-23 BRANCH-1
COURT
ABLAPL- JADUNATH
02155/202407.12.2024 |30 o 0 oo Daan C. NO. 2 |Order Dtd. 2024-12-06
OLD
MISC.
02156/2024/07.12.2024 FAO- T K NAYAK C. COURT Order Dtd. 2024-11-21 APPEAL
302/2024 NO. 6
SEC.
COURT
ABLAPL- JADUNATH
02158/202407.12.2024 |30 0 o 1 oRaDHAN C. NO. 2 |Order Dtd. 2024-12-06
OLD
COURT
BLAPL- HRUDANANDA
02159/2024(07.12.2024 [T oo ooy fydpabarna  (C. 225 2 |order Dtd. 2024-12-06 BAIL-2
COURT
ABLAPL- JADUNATH
02160/2024(07.12.2024 [\ 0, oo oy C. NO. 2 |Order Dtd. 2024-12-06
OLD
BLAPL- COURT
02161/202407.12.2024 B N SAHU C. NO. 2 |Order Dtd. 2024-12-06
11378/2024
OLD
COURT
ABLAPL- JADUNATH
02162/2024107.12.2024  [[000 0 o oo S C. NO. 2 |Order Dtd. 2024-12-06
OLD
COURT
02163/202407.12.2024 |SonPET- - lp ¢ pag c. NO. |order Dtd. 2025-01-17
237/2024 0
we (C) - couRT sRANCH
02164/202407.12.2024 |72, o0, | KAMILA C. 28. Order Dtd. 2024-12-06 (DTVISTON
BENCH-3)
02165/2024(07.12.2024 |ABLAPL-  |GR PATRA C. (COURT |Order Dtd. 2024-12-06 |




13783/2024 NO.
20
I COURT
02166/2024(07.12.2024 S, 077 . GR PATRA 28. Order Dtd. 2024-12-06
BIADT— COURT
02167/2024 07.12.2024 GR PATRA NO. |Order Dtd. 2024-12-04 BATL-1
8996/2024 o
e () - COURT
02168/202407.12.2024 B. DAS NO. |Order Dtd. 2025-01-20
388/2024 e
COURT
BLAPL- DILLIP KUMAR
02171/2024(07.12.2024 o007 10 Tg. Order Dtd. 2024-12-04 ‘
I COURT
02172/2024|07.12.2024 B. K. PATI NO. |order Dtd. 2024-12-05 BATL-2
9676/2024 P
COURT
CRLA- CRIMINAL
02174/202407.12.2024 (75227 IR K MOHANTY Tg. Order Dtd. 9999-12-31 APEEAL ‘
. COURT giiECH
02178/2024 07.12.2024 151207 |7 kaMILA Tg. Order Dtd. 2024-12-06 (DTVISTON
BENCH-3)
WRIT
02179/2024 (07.12.2024 |WE ()~ J KAMILA ESURT Order Dtd. 2024-12-06 BRANCH
e 13453/2022 e raer . (DIVISION
BENCH-3)
COURT
WP (C) - o WRIT
02181/2024 07.12.2024 ;71707 |6 K PANDA ?S' Order Dtd. 2024-12-06 RANCH- ‘
COURT
WP (C) - L WRIT
02182/2024 07.12.2024  [[7 1207 | D pANDA TS‘ Order Dtd. 2024-12-06 ERANCH-4 ‘
COURT
WP (C) - L WRIT
02183/202407.12.2024 |17 207 |L D PANDA TS. Order Dtd. 2024-12-06 RANCH-4 ‘
COURT
WP (C) - o WRIT
02184/202407.12.2024 ;71507 |6 K PANDA TS. Order Dtd. 2024-12-06 R ANCH-4 ‘
COURT
WP (C) - L WRIT
02185/2024(07.12.2024 3> 2" b C DAS TS. Order Dtd. 2024-12-05 ERANCH_S ‘
COURT
WP (C) - WRIT
02186/202407.12.2024 ;5 =07 IB.K. swAIN Tg. Order Dtd. 2024-11-21 RANCH_S ‘
p () - COURT
02187/202407.12.2024 oo ()7 ls. K. NAYAK 28. Order Dtd. 2024-11-27
COURT
WP (C) - L WRIT
02189/2024(07.12.2024 27 2V IS K RATH 28. Order Dtd. 2024-11-18 ERANCH- ‘
WP (C) - COURT o WRIT
02190/2024(07.12.2024 g0 /) [P K DAS Fo R lorder ptd. 2024-08-20 ERANCH-4




02192/2024 107.12.2024  [101€)° e K DAg FOURT lorder Drd. 2024-08-20 N ANCH-4
02193/2024 (07.12.2024 25%235024 g;ﬁﬁi RANJAN ES?RE Order Dtd. 2024-12-04
02195/2024 (07.12.2024 g§€535024 JP KAR ;g?Rg Order Dtd. 2024-12-05
02196/2024 (07.12.2024 gg§§3;024 S SAMAL ;g?Rg Order Dtd. 2024-12-05
02197/2024 (07.12.2024 5222?5024 JP KAR ES?RE Order Dtd. 2024-12-05
02199/2024 (07.12.2024 32253;024 SP SAMANTA ES?RE Order Dtd. 2024-12-05
02200/2024 |07.12.2024 ?g?§§;2024 BB MALLICK ES?RZ Order Dtd. 2024-12-06
02201/2024 (07.12.2024 ?5223;2024 D SWAIN ES?RE Order Dtd. 2024-12-06
02202/2024 07.12.2024 ?iigg;2024 G BARIK ;g?Rg Order Dtd. 2024-12-06
02203/2024(07.12.2024 ?§25§;2024 DP DASH ES?RE Order Dtd. 2024-12-06
02205/2024 07.12.2024 2;?53;024 SR PARIDA ES?RE Order Dtd. 2024-12-06
02213/2024(07.12.2024 §§2235024 B. BEHERA ;g?Rg Order Dtd. 2024-12-04
02223/2024(07.12.2024 ?3352;2024 G SAHOO ES?RE Order Dtd. 2024-12-07
02224/2024(07.12.2024 ggésg;2024 K. ROUT ;g?RZ Order Dtd. 2024-12-19
02225/2024 (07.12.2024 ?gég;;2024 N. K. ROUT ;g?Rg Order Dtd. 2024-12-05
02227/2024 (07.12.2024 ggég;;2o24 N. K. ROUT ;g?Rg Order Dtd. 2024-12-05
02228/2024 (07.12.2024 25252;2024 N. K. ROUT ES?RZ Order Dtd. 2024-12-19
02229/2024(07.12.2024  [WP(C) - B. K. PATI (COURT |Order Dtd. 2024-12-05




24673/2024 NO. 6
WP (C) - COURT o
02230/2024(07.12.2024 ) o200, [B. K. PATI No. g (Order Dtd. 2024-12-05
WP (C) - A. K. COURT o
02231/2024(07.12.2024 |00y 000y huduanTy No. g (Order Dtd. 2024-12-06
WP (C) - COURT o
02232/2024(07.12.2024 |0, 0o, [P. K. MISHRA No g |Order Dtd. 2024-12-06
WP (C) - COURT o
02233/2024(07.12.2024 |50 05, [D. NAYAK No. g (Order Dtd. 2024-12-06
WP (C) - COURT o
02234/2024(07.12.2024 |0 20 o, |J. SAHOO No. g Order Dtd. 2024-12-06
WP (C) - P. K. COURT o
02235/2024(07.12.2024 30505 5004 [rourRay No. g |0rder Dtd. 2025-01-13
WP (C) - L. N. COURT o
02236/202407.12.2024 |5 00000y o AT TNGH No. g |order Dtd. 2024-12-10
MSA— COURT MISC.
02237/2024 (07.12.2024 S. BISWAL NO. |Order Dtd. 2025-01-07 APPEAL
38/2024
10 SEC.
WP (C) - COURT
02239/202407.12.2024 |, 20, [P.K.DAS gg. Order Dtd. 2024-11-05
WP (C) - COURT
02240/2024(07.12.2024 |0 0.5 05, [P. C. DAS gg. Order Dtd. 2024-12-05
COURT
WP (C) - o WRIT
02241/2024(07.12.2024 30,05 505, [R. K. DEHURY gg. Order Dtd. 2024-12-05 BRANCH-3
WP (C) - COURT
02242/202407.12.2024 S o0 o), M. NAIK gg. Order Dtd. 2024-12-06
WP (C) - COURT
02243/2024(07.12.2024 30505 005, M. JATI gg. Order Dtd. 2024-12-06
COURT
WP (C) - o WRIT
02244/2024|07.12.2024 |5 /o0 00, U. P. BAG Tg. Order Dtd. 2025-01-16 BRANCH-S
WP (C) COURT
02245/2024(07.12.2024 |00 0o, |S.K. PRADHAN Tg. Order Dtd. 2024-12-05
WP (C) - COURT
02247/2024(07.12.2024 |0 20 o, [B. BEHERA Tg. Order Dtd. 2025-01-16
WP (C) COURT
02248/2024|07.12.2024 | ;0507 1505, B+ K. PATI NO. |Order Dtd. 2024-12-05
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BLAPL- COURT
02249/2024(07.12.2024 MR SAHOO c. NO. |Order Dtd. 2024-12-07 BAIL-1
10089/2024 o
COURT
02251/2024(07.12.2024  ABLAPL= . ar samoo c. NO. |Order Dtd. 2024-12-06
8414/2024 o
COURT
CRLMC- AJAYA KUMAR
02254/202407.12.2024  |Jgoo o 0, [ooniin c. Tg. Order Dtd. 2024-12-03
COURT
CRLMC- BALARAM CRIMINAL
02255/2024 07.12.2024  |[(omn o (oo c. Tg. Order Dtd. 2025-01-21 s
COURT
CRLMC- CRIMINAL
02256/2024(07.12.2024  |So o m . |S DASH c. Tg. Order Dtd. 2024-11-28 rse
COURT
CRLMC- CRIMINAL
02257/2024(07.12.2024 |5 /00 A K ROUL c. Tg. Order Dtd. 2024-12-06 s
COURT
ABLAPL-
02258/202407.12.2024 2 00" . |TP KAR C. Tg. Order Dtd. 2024-12-06
COURT
ABLAPL-  |PABITRA
02259/2024(07.12.2024 |5/ Lo buTTa |C- Tg. Order Dtd. 2024-12-06 BAIL-1
ABLAPL- COURT
02260/2024(07.12.2024 [ /g7° | BARIK c. o 5 |0rder Dtd. 2024-12-06 BAIL-1
ABLAPL- COURT
02261/2024(07.12.2024  [0""7 | |IC SAHU c. NG, 5 lOrder Dtd. 2024-12-06
CRLMC- COURT CRIMINAL
02262/2024(07.12.2024 |70 [B R MOHANTY |C. o, 5 |0rder Dtd. 2024-12-03 s
ABLAPL- COURT
02264/2024(07.12.2024 [ /o7~ |PK MOHANTY |C. No. 5 lOrder Dtd. 2024-12-06
CRLMC- COURT CRIMINAL
02265/2024(07.12.2024 |75 M D BISWAL |C. NG, 5 lOrder Dtd. 2024-12-03 rse
SATYAJIT
ABLAPL- COURT
02266/2024(07.12.2024  [[50 0 %S?APATRA c. o, 5 |0rder Dtd. 2024-12-06
ABLAPL- COURT
02267/2024(07.12.2024 /22020 N MALLICK  [C. o 5 |0rder Dtd. 2024-12-06
BLAPL- COURT
02269/2024 (07.12.2024 |g,7 ", |PK MOHANTY [C. o, 5 |0rder Dtd. 2024-12-05
CRLMO— COURT
02270/2024(07.12.2024 ANANT DAS  [C. NO. |Order Dtd. 2024-11-25
2943/2024 L5
SLAPL- COURT
02271/2024(07.12.2024 M K MOHANTY |C. NO. |Order Dtd. 2024-12-06
10117/2024 s
CRLMO— COURT
02272/2024(07.12.2024 B. DAS c. NO. |Order Dtd. 2024-12-06
4401/2024 s
02273/2024|07.12.2024 |BLAPL- (GANESH SRHOO [C. (COURT |Order Dtd. 2024-12-06




11015/2024 NO.
15
COURT
CRLMC- LAMBODOR
02274/2024|07.12.2024 4520/2024 |ACHART C. Tg. Order Dtd. 2024-12-06
BLAPL- COURT
02275/2024|07.12.2024 11825/2024 GANESH SAHOO [C. NO. 3 Order Dtd. 2025-01-02
BLAPL- SANJIB KUMAR COURT
02276/2024|07.12.2024 9423/2024 |BHANJADEO C. NO. 3 Order Dtd. 2024-12-05 BAIL-1
ABLAPL- JADUNATH COURT
02277/2024|07.12.2024 13606/2024 |PRADHAN C. NO. 3 Order Dtd. 2024-12-06
BLAPL- COURT
02278/2024|07.12.2024 11715/2024 GAGAN ROUT C. NO. 3 Order Dtd. 2024-12-06
ABLAPL- DINESH KUMAR COURT
02279/2024|07.12.2024 13733/2024 DALAT C. NO. 3 Order Dtd. 2024-12-06
BLAPL- COURT
02280/2024|07.12.2024 10120/2024 T R DAS C. NO. 3 Order Dtd. 2024-12-06
BLAPL- COURT
02281/2024|07.12.2024 8911/2024 R. K. BARIK |C. NO. 3 Order Dtd. 2024-12-05
BLAPL- COURT
02282/2024|07.12.2024 10143/2024 P K MOHANTY |C. NO. 3 Order Dtd. 2024-12-06
BLAPL- COURT
02283/2024|07.12.2024 8683/2024 R. K. BARIK [C. NO. 3 Order Dtd. 2024-12-05 BAIL-1
BLAPL- COURT
02284/2024|07.12.2024 11780/2024 R K MALLICK |C. NO. 3 Order Dtd. 2024-12-06
CRLMC- PRAKASH COURT
02285/2024|07.12.2024 4582/2024 |KUMAR JENA C. NO. 3 Order Dtd. 2024-12-06
BLAPL- COURT
02286/2024|07.12.2024 11796/2024 KSHITISH C. NO. 3 Order Dtd. 2024-12-06
BLAPL- COURT
02287/2024|07.12.2024 8646/2024 K SAHOO C. NO. 3 Order Dtd. 2024-12-04
BLAPL- COURT
02288/2024|07.12.2024 11991/2024 RAHUL SETHI |C. NO. 3 Order Dtd. 2024-12-06
CRLMC- ANANTA KUMAR COURT
02289/2024|07.12.2024 4584/2024 |ROUT C. NO. 3 Order Dtd. 2024-12-06
BLAPL- SATYAPRIYA COURT
02290/2024|07.12.2024 12026/2024 |SAMANTA C. NO. 3 Order Dtd. 2024-12-06 BAIL-2
COURT
CRLMC- SRINIBASH
02292/2024|07.12.2024 4307/2024 |MOHANTY C. Tg. Order Dtd. 2024-12-02
COURT
BLAPL- SARBESWAR
02293/2024|07.12.2024 11669/2024 |SAHOO C. Tg. Order Dtd. 2024-12-06
BLAPL— COURT
02294/2024|07.12.2024 P PARIDA C. NO. Order Dtd. 2024-12-06 BAIL-1
11705/2024 15
BLAPT.— COURT
02295/2024|07.12.2024 R K MALLICK |C. NO. Order Dtd. 2024-12-06
11816/2024 15
BLAPL- COURT
02296/2024|07.12.2024 10107/2024 H K DASH C. NO. Order Dtd. 2024-12-06
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COURT
BLAPL- SRINIBAS
02297/202407.12.2024 oA c.o. Tg. Order Dtd. 2024-12-06 ‘
COURT
BLAPL- CHINMAYEE
02299/2024(07.12.2024  [go2007 (-0 c.o. Tg. Order Dtd. 2024-12-06 ‘
BLAPL- COURT
02301/2024 07.12.2024 P K BEHERA |C.0. |NO. |Order Dtd. 2024-12-06 BAIL-2
11785/2024 o
N COURT
02302/2024 07.12.2024 RAHUL SETHI |C.0. |NO. |Order Dtd. 2024-12-06
11115/2024 s
COURT
BLAPL- ACHYUTANANDA
02303/2024(07.12.2024 |- on o k(GO Tg. Order Dtd. 2024-12-06 ‘
N COURT
02304/2024 07.12.2024 B N SARANGI [C.0. |NO. |Order Dtd. 2024-12-06
10959/2024 o
BLAPL- COURT
02307/2024 07.12.2024 G JAYASINGH |C.0.  |NO. |Order Dtd. 2024-12-06 BATL-2
11999/2024 o
I COURT
02308/2024 07.12.2024 G JAYASINGH |C.0.  |NO. |Order Dtd. 2024-12-06
11036/2024 s
I COURT
02309/2024 07.12.2024 S. CHOUDHURY C.O0.  |NO. |order Dtd. 2024-12-06 BATL-2
9280/2024 "
I COURT
02310/2024|07.12.2024 D P DASH C.0. NO. |order Dtd. 2024-12-04 BATL-2
11210/2024 0
I COURT
02311/2024|07.12.2024 A K DAS C.0. |NO. |order Dtd. 2024-12-06
9690/2024 "
BLAPL- COURT
02312/2024 07.12.2024 GAGAN ROUT |C.0.  |NO. |Order Dtd. 2024-12-06 BATL-2
12111/2024 o
COURT
ARBP (ICA) - |GYANAMAYA B B
02316/2024 07.12.2024 ;550 ) on c.o. Tg. Order Dtd. 2024-12-11 ‘
WP (C) - PRATAP KUMAR B B WRIT
01813/202407.12.2024  |po(O)° A GENERAL Order Dtd. 2024-04-04 g
WPC (OA) - PRATAP KUMAR B B
01814/202407.12.2024 |2 /08 = [FRATA” GENERAL Order Dtd. 2024-02-21 on Branch‘
DISTRICT
WPC (OAC) - |EDUCATION o
01817/2024107.12.2024 1229/2016 |OFFICER GENERAL Order Dtd. 2024-04-02 OA Branch
BALASORE
01828/2024(07.12.2024 |WE(C)~ B K DAS GENERAL Order Dtd. 2018-03-23
22547/2017
BLAPL- ASUTOSH
01837/202407.12.2024 | o GENERAL Order Dtd. 2024-12-02 ‘




BLAPL- ASUTOSH
01841/2024|07.12.2024 11786/2024 TRIPATHY GENERAL Order Dtd. 2024-12-02
CONTC- PRATIMA
01851/2024|07.12.2024 4191/2023 |NAYAK GENERAL Annexure CONTEMPT
WP (C) - MANOJ KUMAR a4 WRIT
01894/2024|07.12.2024 26650/2022 RANA GENERAL Order Dtd. 2022-11-04 BRANCH-4
WP (C) - MANOJ KUMAR e
01912/2024/07.12.2024 24942/2024 RANA GENERAL Order Dtd. 2024-10-07
WP (C) - MANOJ KUMAR el WRIT
01932/2024/07.12.2024 10952/2024 RANA GENERAL Order Dtd. 2024-05-02 BRANCH-8
WP (C) - MANOJ KUMAR A
01939/2024|07.12.2024 23727/2024 RANA GENERAL Order Dtd. 2024-10-07
WP (C) - MANOJ KUMAR Cial
01943/2024|07.12.2024 24831/2024 RANA GENERAL Order Dtd. 2024-10-07
WP (C) - MANOJ KUMAR nol
01948/2024|07.12.2024 22990/2024 RANA GENERAL Order Dtd. 2024-09-30
ABLAPL- LAMBODOR
02009/2024|07.12.2024 9390/2024 |ACHART GENERAL
WP (C) - MANOJ KUMAR a9 WRIT
02028/20241|07.12.2024 19179/2022 RANA GENERAL Order Dtd. 2022-11-11 BRANCH-6
ABLAPL- RABINDRA
02029/2024|07.12.2024 13350/2024 BIREN BHUE GENERAL Order Dtd. 2024-12-06 BAIL-2
BLAPL- ASIT KUMAR
02039/2024|07.12.2024 12043/2024 OTTA GENERAL Order Dtd. 2024-12-06
ABLAPL- SUCHISMITA
02047/2024107.12.2024 13731/2024 |SARANGT GENERAL Order Dtd. 2024-12-06
ABLAPL- RAJENDRA
02048/2024|07.12.2024 13761/2024 NARAYAN ROUT GENERAL Order Dtd. 2024-12-06 BAIL-2
ABLAPL- SATYAPADA
02049/2024|07.12.2024 12592/2024 |SHARMA GENERAL Order Dtd. 2024-12-06 BAIL-1
BLAPL- LAMBODOR
02051/2024|07.12.2024 5623/2024 |ACHART GENERAL Order Dtd. 2024-11-14
WP (C) - PRASANTA i
02052/2024|07.12.2024 27360/2024 KUMAR DPATRI GENERAL Order Dtd. 2024-11-13
BLAPL- ASIT KUMAR
02075/2024|07.12.2024 10144/2024 OTTA GENERAL Order Dtd. 2024-12-06
BLAPL- KALU CHARAN
02076/2024|07.12.2024 10609/2024 |SWATN GENERAL Order Dtd. 2024-12-06
BLAPL- OM PRAKASH
02079/2024107.12.2024 9917/2024 |SARAN GENERAL Order Dtd. 2024-12-06 BAIL-1




BLAPL-

02083/2024|07.12.2024  [g27" ., |[BULU PRADHAN GENERAL Order Dtd. 2024-12-06
WP (C) - PRADEEP sl WRIT
02087/2024|07.12.2024 4219/2024 |KUMAR GIRT GENERAL Order Dtd. 2024-03-13 BRANCH-4
CRLMC- RAJENDRA
02095/2024(07.12.2024 | /ono 00, honravan rour CENERAL Order Dtd. 2024-12-06
WP (C) - MANOJ KUMAR L WRIT
02157/2024|07.12.2024 30007/2022 RANA GENERAL Order Dtd. 2022-11-17 BRANCH-1
WPC (OA) - |MANOJ KUMAR el
02169/2024|07.12.2024  |Jooc o000 lpava GENERAL Order Dtd. 2024-09-02 oA Branch‘
WP (C) - MANOJ KUMAR el WRIT
02176/2024|07.12.2024 | ;1520 0000 laana GENERAL Order Dtd. 2021-09-09 BRANCH-T ‘
BLAPL- PRAMOD KUMAR .
02209/2024|07.12.2024  [ggoc 000 |aonTpar GENERAL Final Order BAIL-1 ‘
WP (C) - MANOJ KUMAR el WRIT
02215/2024|07.12.2024 | ;)20 0001 ana GENERAL Order Dtd. 2022-08-04 BRANCH-1 ‘
WP (C) - PRAVAT
02216/2024(07.12.2024 CHANDRA GENERAL Order Dtd. 2024-11-20
26773/2024
BEHERA
WP (C) - PRAVAT
02250/2024 (07.12.2024 CHANDRA GENERAL Order Dtd. 2024-11-20
26773/2024
BEHERA
WP (C) - MANOJ KUMAR o WRIT
02253/2024|07.12.2024 | 0500000 aava GENERAL Order Dtd. 2024-07-11 BRANCH_7 ‘
WP (C) - MANOJ KUMAR o WRIT
02263/2024|07.12.2024 | o0 o000 laava GENERAL Order Dtd. 2024-07-11 BRANCH-T ‘
WP (C) - MANOJ KUMAR o WRIT
02268/2024|07.12.2024 4686/2024 RANA GENERAL Order Dtd. 2024-06-24 BRANCH-8 ‘
WP (C) - MANOJ KUMAR el WRIT
02291/2024|07.12.2024 | ,1520 0000 laana GENERAL Order Dtd. 2021-09-09 BRANCH-T ‘
WP (C) - MANOJ KUMAR el WRIT
02298/2024|07.12.2024 10830/2021 RANA GENERAL Order Dtd. 2024-09-02 BRANCH-2 ‘
WP (C) - MANOJ KUMAR el WRIT
02300/2024|07.12.2024 10830/2021 RANA GENERAL Order Dtd. 2022-08-04 BRANCH-2 ‘
WP (C) - MANOJ KUMAR e WRIT
02305/2024|07.12.2024 21102/2023 RANA GENERAL Order Dtd. 2023-07-10 BRANCH-3 ‘
WP (C) - MANOJ KUMAR el
02306/2024|07.12.2024 17913/2024 RANA GENERAL Order Dtd. 2024-08-02
WP (C) - MANOJ KUMAR o WRIT
02313/2024|07.12.2024 | ;o520 0001 paa GENERAL Order Dtd. 2022-12-12 BRANCH_7 ‘
WP (C) - MANOJ KUMAR o WRIT
02314/2024|07.12.2024 | )20 000 aava GENERAL Order Dtd. 2022-12-12 BRANCH-T ‘
WP (C) - MANOJ KUMAR oAl WRIT
02315/2024|07.12.2024 10617/2023 RANA GENERAL Order Dtd. 2023-04-11 BRANCH-1 ‘




CRLMC-

01925/2024|07.12.2024 1090/2013 M.K.MOHANTY |GENERAL PetitionAnnexure,
CRLREV- Order Dtd. 2010-09-
01927/2024(07.12.2024 |/7,0% 0 M.K.MOHANTY |GENERAL P 1Petition, Annexuce,
RSA- SECOND
01931/2024(07.12.2024 |c'c p00 . N.AFREEN GENERAL Order Dtd. 2016-01-20 S PPRAL ‘
CRLMC- GUNAKAR
01940/202407.12.2024 |02 0 |l GENERAL Order Dtd. 2024-11-20
FIRST
01945/2024(07.12.2024 |LAA-5/2012 M.K.PANDA  |GENERAL Order Dtd. 2024-08-09 APPEAL ‘
WP (C) - L WRIT
01952/2024 (07.12.2024 |3, 520" - |MOHAN BEHRA |GENERAL Order Dtd. 2024-01-22 R ANCH-1 ‘
WP (C) - o WRIT
01961/202407.12.2024 |Zoo0) 0, |D.P. DAS GENERAL Order Dtd. 2024-11-21 R ANCH-8 ‘
WP (C) - Order Dtd. 2024-11- WRIT
01970/2024(107.12.2024 2998/2004 A.K.JATI GENERAL llPetition With Annexures, BRANCH-7 ‘
WP (C) - Order Dtd. 2024-10- WRIT
01973/2024107.12.2024 |} 355901 R-K-BARIK  GENERAL 29Judgement Dtd. 2024-10-29, BRANCH-8 ‘
WP (C) - Order Dtd. 2022-10- WRIT
01978/2024107.12.2024 11163/2006 R.B.MISHRA GENERAL 19Petition With Annexures, BRANCH-1 ‘
CONTC- SANTOSH . .
01984/2024|07.12.2024 10194/2023 KUMAR ROUT GENERAL Petition With Annexures CONTEMPT ‘
WRIT
WP (C) - o BRANCH
01986/2024(07.12.2024 |12 -0" . [R.RATH GENERAL Order Dtd. 2023-03-15 (DTVTSTON
BENCH)
WP (C) - o WRIT
01989/2024(07.12.2024 |, 71" |P.K.BEHERA |GENERAL Order Dtd. 2024-11-05 R ANCH-4
WA- WRIT
01995/2024(07.12.2024 |1, o0, |P.MOHANTY GENERAL Order Dtd. 2024-11-28 ADDEAL ‘
CRLMC- CRIMINAL
01996/2024(07.12.2024 |Zjo o0 o [K.SAHOO GENERAL Order Dtd. 2024-05-11 s ‘
WRIT |
WP (C) - BRANCH
02012/2024(07.12.2024 ), ,c'0 . |A.K.PATRA  |GENERAL Order Dtd. 2024-12-12 (DTVISTON
BENCH-2)
WP (C) - e WRIT
02020/202407.12.2024 |2 )" - M.R.BARIK  |GENERAL Order Dtd. 2017-05-04 R ANCH-2 ‘
02025/2024 [07.12.2024 |"E L)~ L.D.SAHU GENERAL Order Dtd. 2024-11-30
T 20240/2024 """ :
02027/2024 07.12.2024 |[CREREV= 11 b sany GENERAL Order Dtd. 2024-11-18
562/2024
oJc- Order Dtd. 2016-10-
02170/20241|07.12.2024 5715/1999 S.SWAIN GENERAL 07Vakalatnama,
02173/202407.12.2024 |"E{C)~ A.K.MOHANTY |GENERAL Order Dtd. 2024-12-04
29218/2024
WP (C) -
02175/2024 (07.12.2024 A.K.MOHANTY |GENERAL Order Dtd. 2024-12-04

29228/2024




ABLAPIL-
02177/2024(07.12.2024 11726/2023 [K+C-PANDA GENERAL Order Dtd. 2024-12-02 BAIL-1 ‘
WEC (OR) - M/S PRASANNA
02180/2024(07.12.2024 1194/2014 [KR GENERAL Order Dtd. 2024-02-22 OA Branch
PATTANAYAK
CRLMC- CRIMINAL
02188/2024(07.12.2024 1670/2024 |P-K-MALLICK |GENERAL Order Dtd. 2024-08-28 MTsC ‘
ABLAPL-
02191/2024(07.12.2024 2630/2024 |P-K-MALLICK |GENERAL Order Dtd. 2024-05-15
WP (C) - L WRIT
02194/2024(07.12.2024 30151 /2020 M-K-PANT GENERAL Order Dtd. 2024-11-08 BRANCH-2 ‘
FAO- MISC.
02198/2024(07.12.2024 J.LENKA GENERAL Order Dtd. 2024-01-11 APPEAL
285/2022
SEC.
02204/2024 |07.12.2024 |CRMC- M.K.PANI GENERAL Order Dtd. 2006-02-14
i 6698/2001 | " :
MACA- MISC.
02206/2024(07.12.2024 S.SWAIN GENERAL Order Dtd. 2023-07-05 APPEAL
538/2020
SEC.
ABLAPIL-
02207/2024(07.12.2024 14119/2017 S SWAIN GENERAL Order Dtd. 2018-06-28
RPFAM- FIRST
02208/2024(07.12.2024 194/2022 |R-K-BARIK GENERAL Order Dtd. 9999-12-31 ADPEAL ‘
02210/2024 07.12.2024 W&~ R.K.BARIK GENERAL gggirnEZi.quii;éi; Petition |'RiT
e 2239/2017 |©°° >-ou e ’ BRANCH-8
With Annexures,
MACA- MISC.
02211/2024(07.12.2024 S.SWAIN GENERAL Order Dtd. 2023-07-05 APPEAL
538/2020
SEC.
MACA- MISC.
02212/2024(07.12.2024 S.SWAIN GENERAL Order Dtd. 2023-07-05 APPEAL
538/2020
SEC.
CONTC- L .
02214/2024(07.12.2024 S.K.PAL GENERAL Petition With Annexures CONTEMPT
1620/2016
WPC (OAC) - Order Dtd. 2022-10-
02217/2024(07.12.2024 1084/2019 |R-K-MOHANTY |GENERAL l0Petition With Annexures, oA Branch‘
FA- FIRST |
02218/2024(07.12.2024 237/1995 |P-K-DASH GENERAL Order Dtd. 2021-12-22 ADDEAL ‘
FA-
02219/2024(07.12.2024 202/199¢ |P-K-DASH GENERAL Order Dtd. 1999-03-18 ‘
WP (C) - CounterEntire Order,Petition
02220/2024(07.12.2024 4515/2005 |N-C-SINHA GENERAL With Annexures,
WP (C) - s WRIT
02221/2024(07.12.2024 5494/2024 |J-B-KAR GENERAL Order Dtd. 2024-03-12 BRANCH-1 ‘
CMAPL- Order Dtd. 2008-09-
02222/2024(07.12.2024 104,200 |S-C-DASH GENERAL l6Petition, ‘
TRPCRIL- KAPILA
02226/2024(07.12.2024 88/2024 CHARAN NAyak |CENERAL Order Dtd. 2024-12-05
WP (C) - Order Dtd. 2023-09- WRIT
02238/2024(07.12.2024 20540,/2023 B+ S+ SWAIN GENERAL 02Counter, Rejoinder, BRANCH-3 ‘
02246/2024(07.12.2024 |ABLAPL-  |A.SAHOO GENERAL | lOrder Dtd. 2024-12-07




13850/2024

02252/2024

07.12.2024

SA-
120/1984

P K MOHANTY

GENERAL

Order Dtd.

1994-07-26

NIC




